101 Written Answers

India Scheduled Castes and Scheduled Tribes
Employees’ Welfare  Association, New
Delhi, a Soclal Welfare organisation of the
Scheduled Custes and Scheduled Tribes, has
addressed some letters to the Ministry of
Home Affairs during the period January,
1969 to March, 1970;

(b) whether the Assoclation is a Society
reglstered under the Societies Reglstra:lon
Act;

(c) whether any replles sent to the
Associatlon; and

(d) If not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. S, RAMASWAMY) : (a) Yes, Sir,

(b) It has been stated on behalf of the
Associatlon that It is a reglitered Soclety,

(c) Yes, Sir,

(d) Does not arise,
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